Oral Answers

1685

Tae MINISTER or STATE IN THE
MINISTRY or EXTERNAL AFFAIRS
(SuRIMATI LakspaMi MENON): (a) 1o
(d) Facts are beimng collected and will
be placed on the Table of the House
as soon as fawrly complete information
becomes avallable The collection of
the information 1s likely te take con-
siderable time Each and every 1n-
cident involving violation of the bordei
is taken up either at the State Govern-
ment level or at the diplomatic level
with the Government of Pakistan
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SurimaTt LAKSHMI MENON: 1
have given the reason why this infor-
mation 1s not so easily available We
have to consult the wvarious States
Some of them may not be so impor-
tant as to report to the headquarters.

Therefore, 1t would take some time
to collect this information,
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SarrvATI LAKSHMI MENON: All
this information will be collected.

Sert A M TARIQ May I know
whether the Government of India
15 aware of this fact that the so-called
Azad Kashmir forces or military on
the Kashmir territory 1s using modern
war weapons? Is 1t also g fact that
these weapons are part of the aid
which America g ves to Pakistan? If
1t 1s so, what action has the Govern-
ment of India taken?

SERIMATI LAKSHMI MENON: This
does not arise out of this question, Sir

Surr A M TARIQ It does, Sir

Mr CHAIRMAN: That 1s
opmnion Next question

your

REPATRIATION OF PorTucUEsE Dr-
TAINEES IN GOA

939 J1Surt A B VAJPAYEE:
"\ Diwan CHAMAN LALL:

Will the Prime MINISTER be pleased
to state

(a) the progress made wnth regard
to the repatriation of Portuguese
detainees 1n Goa;

(b) whether Government have re-
ceived any fresh proposals from the
Government of Portugal in this regaid;
and

(¢) if so, the nature thereof 1ind
Government’s decision thereon?’

Tue MINISTER or STATE IN THE
MINISTRY or EXTERNAL AFFAIRS
(SHRIMATI LARsEMI MENON): (a) to
(¢) Agreement has been reached with
the Goyernment of Portugal regarding
repatriation of the Portuguese military
and civilian personnel from Goa. They
will be taken by arr from Goa fto
Karachi in aiwrcraft chartered by the
Government of Portugal, The airhift

tThe question was actually asked
on the floor of the House by Sh-i
A B. Vajpayee.
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will commence on the 2nd of Ma]y and
wil] be completed within a fortnight.
Portuguese ships will be waiting in
Karachi to take the Portuguese per-
sonnel to Portugal.

Surt A. B. VAJPAYEE: May 1
know whether any progress has been
made in regard to the Indians who
have been suffering hardships in the
Portuguese Colonies?

SarrvaTt LAKSHMI MENON: We
have taken up the matter with the
United Arab Republic and they,
through the Brazilian Government,
with the Portuguese Government and

something will come out of it very
soon.

Drwan CHAMAN LALL: On a
point of order, Sir. I would like to
ask as to how it happens that I am
bracketed with my hon. friend in re-
gard to this particular question.

Sur1 A. B, VAJPAYEE: I have no
objection,

Mr, CHAIRMAN: Your question
has been bracketed? Time is
now,

over

Surt BHUPESH GUPTA: He does
not like to be bracketed with him.

INDIAN TERRITORY UNDER UNLAWFUL AND
FORCIBLE OCCUPATION OF PAKISTAN

({Smr M. S. GURUPADA
*240. 4 SWAMY:
| Surr A. B. VAJPAYEE:

Will the PrivMeE MINISTER be pleased
to state: '

(a) the total area in square miles of
Indian territory under the unlawful
and forcible occupation of Pakistan as
on the 16th April, 1962; and

(b) the number of military bases,
check-posts and other installations

|
[3 MAY 1962 ]

4+The question was actually asked
on the floor of the House by ShriM.S.
Gurupada Swamy.
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which have been constructed by
Pakistan on the occupieg territory?

Tue MINISTER or STATE iN 1THE
MINISTRY or EXTERNAL AFFAIRS
(SHRIMATI LaksHMI MENON): (a) The
total area forcibly occupied by Pakis-
tan in the Jammu and Kashmir State
of the Indian Union, as worked out on
a Survey of India map on the scale

1”7 to 15:783 miles, is 32283 square
miles.

(b) While the Government of India
are aware of the existence of Pakis-
tan military bases ete. in Pakistan oc-
cupied territory, they consider it inad-
visable to make the information public
on grounds of security.

Mr. CHAIRMAN: Question hour is
over,

WRITTEN ANSWERS TO
QUESTIONS

FACTORIES CLOSED FOR WANT oF CoaL

*241. SRt DEOKINANDAN NARA-
YAN: Will the Minister of Lasour
AND EMPLOYMENT be pleased to state:

(a) how many factories had to
remain closed on account of shortage

of coal during the year 1961-62 state-
wise; and

(b) the number of labour days lost
on account of the closure?

THe MINISTER or LABOUR 1IN THE
MINISTRY or LABOUR anxp EM-
PLOYMENT (Surr J. S. L. Harmn):
(a) and (b) The information is not

readily available and is being collect-
ed.

INDIAN SETTLERS IN JOHANNESBURG

*942, Sert NIRANJAN  SINGH:
Will the Prrme MINISTER be pleased
to state:

(a) what is the number of Indians
settled in Johannesburg affected by



